 <fort we e Tee-33004/99

G

The Gaz

ette of Fudia

REGD. NO.D.L.-33004/99

EXTRAORDINARY

W [I—EUE 3—I9-WUE (i)
PART I—Section 3—Sub-section (i)

PUEED R G
PUBLISHED BY AUTHORITY
| 105] 7% Fowelt, yeatar, W= 3, 2011 /TR 12, 1932
No. 105] NEW DELHI, THURSDAY, MARCH 3, 2011/PHALGUNA 12, 1932
farer waer MINISTRY OF FINANCE
(o Tawm) (Department of Revenue)
(S anfé =T oY) (Central Economic Intelligence Bureau)
ST NOTIFICATION —
¢ fewedt, 1 W, 2011 New Delhi, the 1st March, 2011
¢ 2

- w178 —fakeh g dem s Rl Frewer
- afafvam, 1974 (1974 91 52) H 4R 8 & &L (F) BN
T iRl TR HRe B SR T R, T waer
(oora fqamn) @t i 16 9, 2010 w1 stfagEA €
LA 195(37) T ST FX T I Wardd Fr B
Brea o TR srfumaor § v feg g sty T oW €,
F% WEHER TF T4 H 374y B A0 TREN TF TARHR
o %1 1w ¥, Fore Preafefen wive o —
(%) AR 8 =, St T, fowr, s
(@) qrrg 4 e, Siferet R, Fed, 98
() T =S, . e, S, I8
2. I SifagE 23 W, 2011 9 e Bl |
[ & 674/1/2005-¥.g~VII]
T %, YW, 3R wiad

feroron : sifage § WAL 195(30), faiw 16 T,

2010 Gd = oy, (JFUR) w10, € 3,
3Ig-we (i) ¥ feier 17 A, 2010 W) Wi
T8 ot | B :

816 GI/2011

G.S.R. 178(E).—In exercise of the powers conferred
by clause (a) of Section 8 of the Conservation of Foreign
Exchange and Prevention of Smuggling Activities Act, 1974
(52 0f 1974) and in supersession of the Notification of the
Government of India, in the Ministry of Finance (Depart-
ment of Revenue) No. G.S.R. 195(E), dated the 16th March,
2010 except as respects things done or omitted to be done
before such supersession, the Central Government hereby
constitutes an Advisory Board for a period of one year,
consisting of ;—

(@i Hon’ble Mr. Justice G. S. Sistani, Chairman
(i) Hon'ble Mr. Justice Valmiki J. Mehta, Member
(iif) Hon’ble Mr. Justice M. L. Mehta, Member

2. This Notification shall come into force with
effect from 23rd March, 2011.

[F. No. 674/1/2005-Cus.-VIII]
A.K.SHARMA, Under Secy.

Note : The Notification No.. G.8.R. 195(E), dated the
16th March, 2010 was published in the Gazette of
India, (Extraordinary) Part II, Section 3, Sub-

section (i) on the 17th March, 2010.
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